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are beia. produced in t'be country. 
Amon, those which are produced from 
basic stales as well 8S from imported 
intermediates include semi-synthetic penj. 
cillins, chloram.phenicol and beta me-
th •• one. Production' from intermediate' 
Itases by small scale! non.FERA Compa-
nies is risbt from the commencement of 
production which varies from drug to 
dru8~ 

( Tralls/ation) 

AttaeJaent of an its of Bandhav Thermal 
Power Station of Madbya Pradesh 
Electricity Board with Collieries 

4663. SHRI DILEEP SINGH 
BHURIA : Will the Minister of ENERGY 
be pleased to state: 

(a) whether Government propose to 
attach from 1994-95 one of the units 
(1 X SOO MW) of Bandhav Thermal Power 
Station of Madhya Pradesh Electricity 
Board with Singrauli Colliery for the 
pup •• ()f supply of coal ; and 

(b) whether Government propose to 
mak1e arralflements in regard to attaching 
all the four units (4 X 500· MW) of Ban-
dhav Thermal Power Station with certain 
collieries for supply of coal so that 
Madhya Pradesh could make full advan-
tage of this schenle during the Eighth 
Plan and if so, the details thereof? 

THE MINISTER OF ENERGY (SHRI 
VASANT SATHE): (a) Yes, Sir. The 
Gevernment have decided to link one 
unit (1 X Soo MW) of Bandhav Thermal 
Power Station of Madhya Pradesh Electri-
city Board to SiolrauJi Coalfields for 
beaefi1. from 1992 .. 93. 

[English] 

Small Scale Industries in Madh,a Pradesh 

,4664. SHRJ AJA Y MUSHRAN. 
WHJ the Minister of INDUSTRY be plea: 
sed to state the totaJ number of small 
scale industries in Madhya Pradesh and 
particularly in JabaJpur ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT (SHRI M. ARUNA. 
CHALAM): The total number of 
small scale units registered with the State 
Directorate of Industries, Madhya Pradesh 
was 93,798 at the end of December, 1985. 
Ou t of this 4,853 units were located in the 
district of JabaJpur. 

Violation of MRTP Act by \Vings Wear (P) 
Ltd., New Delhi and K.M.P. Oillndu.tries 

Calcutta 

4665. SHRI MANIKRAO HODLYA 
GAVIT: 

SHRI SUBHASH Y ADA V : 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether attention of Government 
has been drawn to the news item appear ... 
ing ill the 'Economic Times' of 20 
February, 1986 wherein it has been stated 
that Monopolies and Restrictive Trade 
Practices Commission has been inquiring 
against Wings Wear (P) Limited, New 
Delhi and K. M.P. Oil Industries, Calcutta 
for violation of MRTP Act/Rules; 

(b) if so, the details thereof; and 

(c) the outcome thereof? 

(b) CoaJ Linkage to Thermal Power 
Projocts is decided by the Special Linkage 
Conlmittee (Long term) on Power after 
the scheme is approved by Central Electri-
city Authority from techno-economic 
anile and cleared 'in principle' by the 
Planning Commission for Coal Linkage. 
TIM; Spe<.'iaJ Linka,e Committee have not 
SO·· far considered the coal linkage for 
the expamioo' un'its' of Bandhav Thermal 
POWO·f· S:,ation .e the,·, Plannins' Commission 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT (SHRI M. ARUNA. 
CHALAM): (a) to (e). The MR'rP 
Commission has instituted an enquiry 
against Messers K.M.P. Oil Industries 
Limited, No. I.A, Burman Street, Calcutta, 

bU,\U.tL cOliveyed t .... 1 'in principle' ole'l-
ranee for tbe same. 

, on the basis of an advertisement which 
appeared in various newspapers including 
Punjab Kesari of Delhi dated 7.7.19g,. In 
this advertisement, the organising of a co-
ntest called 'I.lakhon Ke Inam Apke Nam' 
and otrerioa various prizes and sifts wcro 




